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L Statement giving reasons for not
laying e Twenty Seventh annua)
- Repprt (1989.90) of the Iustitute of

Applied Manpower Research, New
Dethi with the stipulated period|

" Il Notifications of the Misistry of
- Persomuiel, public Grievances ang Pen.

sions {Deptt of Rersonne] .and Train-
ng.) . . .
. THE MINISTER OF STATE IN THE
PRIME MINISTER’S OFFICE (SHRI
KAMAL MORARKA): Madam, I lay
on the Table—

I. A statement (in Englisir and Hindi)

giving reasons. for not laying the Twenty-
seventh . Annua] Report of the Institute
of Applied Manpower Research, New
Delhi, for the year 1989-90, within the
stipulated period. [Placed in Librarv. See
No, LT-2136/91}
- II.. A copy each (in. English and Hindi)
of the following Notifications of  the
Ministry of Personnel, Public Grievances
and Pensions (Department of =~ Personnel
and Training). under subesection ¢2) of
section 3 of the All India Services Act,
1951:— .

(1) G.S.R. No. 12 dated the 12th

-Januaty, 1991 regarding grant of relief
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on pension to Former Secretary of
State Service Officers; subject to certain
condiitons. [Placed in Idbrary. See No.
LT-2184/91}

(2) G.SR. No. 589 dated the 22nd
September, 1990 publishing the Imdian
Forest Service (Pay) Second Amend-
ment Rules, 1990.

(3) G.S R. No. 590 dated the 22nd
September, 1990, publishing the Indian
Forest Service Fixation of Cadre
Strength)  Amendment  Regulations,
1990.

(4) G.S.R. No. 603 dated the 29th
September, 1990, publishing the Indian
Forest- Service (Fixation of Cadre
Strength) Second Amendment Regula-
tions, 1990,

(5) GSR. No. 604 dateld the 29th
September, 1990, publishing the Indian
Forest Service (Pay) Third Amend-
ment Rules, 1990, '

(6) G.S.R. No. 606 dated the 29th
September, 1990, publishing the Imdian
Police Service (Pay) Fifth Amendment
Rules, 1990.

(7) G.S.R. No. 645 dated the 20th
October, 1990, publishing the Indian
(Fixation of Cadre
Strength) Fourth Amendment Regula-
tions, 1990. . )

(8) G.S.R. No. 646 dated the 20th
October, 1990, publishing the Indian
Police Service (Pay) Sixth Ameadment
Rules, 1990, :

(9) G.S5.R. No. 647 dated the 20th
October, 1990, publishing the Indian
Administrative Service (Fixation of
Cadre: Strength) Seventh Amendment
Regulations, 1990,

(10) G.S.R. No. 648 dated the 20th
October, 1990, publishing the lndian
Administrative Service (Pay) Seventh
Amendment Rules, 1990.

(11) G.S.R. No. 715 dated the 1st
December, 1990, publishing the Indian .
Police Service (Pay) Seventh Amend-
ment Rules, 1990.

(12) G.8.R. No. 716 dated the 1st
December, 1990 publishing the Indian
Administrative Service -(Fixation of
Cadre Strength)  Eighth Amendment
Regulations, 1990,
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(13) -6.8.R. No. 726 dated the
8th December, 1990, publishing the
Indian Administrative Service (Pay)
Eighth Amendment Rules, 1990.

(14) G.S.R. No. 727 dated the
8th- December, 1990, publishing the
Indian Forest Service (Pay) Fourth
Amendment Rules, 1990.

{15y G.S.R. No. 728 dated the 8th
December, 1990, publishing the Indian
Forest $ervice (Fixation of Cadre
Strength) Third “Amendment Regula-
tions, 1990.

(16) G.S.R. No. 729 dated the
8th December, 1990 , publishing the
Indian Forest Service (Pay) Fifth
Amendment Rules, 1990,

(17) G.S.R. No. 730 dated the
8th December, 1990, publishing the
Indian Forest Service (Fixation of
Cadre Strength) Fourth Amendment
Regulations, 1990,

[Placed in Library. See No. LT-2183/91
for (2) to (17)]

(18) G.S.R. No. 822(E) dated the
5th Qctober, 1990 publishing the Indian
Forsst Service (Recruitment) Amend-
ment Rules, 1990.

‘(19) G.S.R. No. 938(E) dated the
7th December, 1990 publishing the
Indian Administrative Servicz (Appoint-
ment by Promotion) First Amendment
Regulations, 1990.

(20) G.S.R. No. 93%(E) dated
the 7th December, 1990 publishing the
Indian Police Service (Appointment by
Promotion) First Amendment Regula-
tions, 1990.

[Placed in Library. See No, LT-2135/91

for (18) to 200}
Report and Accounts (1989-90) of the
‘Nationa] Bank for Agriculture and Rural
Development, Bombay and related papers.

THE MINISTER -+ OF FINANCE
(SHRI YASHWANT SINHA): Madam,
On behalf of SHRI DIGVIJAY SINGH
I lay on the Table, under sub-section
(5) of section 48 of the National Bank
for Agricuiture and Rural Development
Act, 1981, ‘a copy each (in English and
Hindi) of the following papers:—

(i) Annual Report and Accounts of
the National Bank for Agriculture and

Rural Development, Bombay, for the
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year 1989-90, together with “the Audi-
tors’ Report on the "Accounts,

(ii) Revitw by Govemment on the
working of the Bank.
[Placed in Library. See No. LT-2256/91
for (i) and (ii).]

L Report and Accounts (1989-90)
of the Hindustan Photo Films
Manufacturing Company Limited,
Udhaga mandalam and related
pabers.

T. Reperts (1989-98) of the con-
‘trofler Gemeral of  Patents,
Designs snd Trafdle Marks and

Y1, Repor? and Aecﬂnnts (1989-90)
of the Central Mabhine Tools
Imstitute, Bangalore and “related
papers.

IV. Report and Accounts (1989-90) of
the National Institute for Enter-
prenenrship and Small Business
development, New Delhi and re.
lated papers.

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH ' AND FA-
MILY WELFARE AND DEPUTY
MINISTER IN THE MINISTRY OF
INDUSTRY (SHRI DASAI .= CHOW-
DHAY) Madam, I lay on the table:

I_ (I) A copy each (in Enghsh and
Hindi) of the folléwing papers, under sub-
section (1) of section 619A of the Com-
pantes Act, 1956:—

(i) Annual Report and Accounts of
the Hindustan Photo-Films Manufactur-
ing Company Limited Udhagamandulam
for the yepr 1989-90, together with the
Auditors’ Report on the Agcounts and
the comments of the Comptroller and
Auditor Genera] of Iridia thereon,

(i) Statement by Govenment accept-
ing the above Report, ‘

() Statement (in English and Hindi)
giving reasons for the delay in laying the
papers mentioneld at (1) above.

[Placed in Library. See No. LT-2137/91
for (i) and (ii)}

II. A copy (in English and Hmdl) of
the following papers:—

(i) Eighteenth Annusl Reipoet of the
Controller Genera] of Paterts Designs



